Title:Demand to pay the arrears of the sugarcane growers of the Uttar Pradesh before the closure of the sugar mills.
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, | want to know as to who, from the treasury benches, is taking note of
all the issues being raised here...(Interruptions)...Who is taking note of them, on behalf of the Government, to convey the
matters to the appropriate Ministries? It is our right to know.

MR. DEPUTY-SPEAKER: Shri Dasmunsi, during ‘Zero Hour"", nobody takes note of it.

SHRI PRIYA RANJAN DASMUNSI : Does it mean that we are speaking in the air? We are not speaking in the
air...(Interruptions)

MR. DEPUTY-SPEAKER: Shri Dasmunsi, please hear me. During "Zero Hour"", when a matter is raised or taken up, if the
Government wants to react immediately, they will react. Otherwise, they will convey it.

... (Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Just now, Shri Pramod Mahajan, on behalf of the Government, had said that in "Zero
Hour"", the Ministers do not react but the Government takes note of everything and conveys to the concerned Ministers.
That is why, in line with Shri Pramod Mahajan, | am asking as to who is taking note of the issues being raised here. It is
our right to know it....(Interruptions)
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MR. DEPUTY-SPEAKER: We have come up to SL.LNo. 17 and there are more Members to speak.
... (Interruptions)

MR. DEPUTY-SPEAKER: When | am on my legs, you will have to sit down. When any matter is raised during the "Zero
Hour"", if the Government want to react immediately, they react. Otherwise, they silently take note of it. It is not that they
do not take note of it. They do take note of it.

Now, in this matter, | cannot compel the Government.
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Otherwise, | will go to the next item.

SHRI S. BANGARAPPA (SHIMOGA): Sir, | want a clarification. It is all right to raise points in the "Zero Hour"" touching one
issue. As per the rules, we are not compelling the Government to give an instant reply because they will not be well armed
with all the replies required and answer any question that is raised here.

But to say that the Government does not take note of these things means, | think, it goes unanswered. You should have
clarified the position...(Interruptions)

MR. DEPUTY-SPEAKER: | have already clarified the position. They do take note of it.



THE MINISTER OF CULTURE, YOUTH AFFAIRS AND SPORTS (SHRI ANANTH KUMAR): Sir, the Government has taken
serious note of the problems of the sugar cane growers in Uttar Pradesh and various other parts of the
country...(Interruptions) | am not enumerating all the States. But it will be conveyed to the hon. Agriculture Minister for the
required action.
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